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of very high capital investment involved . 

[ TtanSIatiooI 

Purchase of G. D. A. and M. D. A. Flats by 
IlDI' 

8267. SHRI SURENDAA PAl PATHAK : 
Will the MinisterofURBAN DEVELOPMENT 
be pleased to state : 

(a)whethertheOelhiDevelopmentAulhor-
ityproposetopun:hasehousingl.l1itsofvarious 
categories constructed by the Ghaziabad De-
velopment Authority and the Marut Develop-
mentAulhority; and 

(b) if so, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF URBAN DEVELOPMENT AND 
MINISTER of STATE IN THE MINISTRY OF 
WATER RESOURCES ,(SHRI P. K. 
THUNGON) : (a) The DDA has reported that 
there is no such proposal underconsidefation. 

(b) Quitrent does notarise. 

[Engtish) 

Bomb Explosion in PuIgaonCity 

8268. SHRI RAMACHANDRA 
GHANGARE: Will the PRIME MINISTER be 
pleased to state : 

(a)whetherabombbelollQingtotheCentral 
Ammunition Oepot, Pulgaon district, Wardha 
exploded in denseIy-;xlpuIa PuIgaoncityin 
March,1993; 

(b) if so, the details thereof; 

(c) whether the Govemment have made 
any inquiryintothepilferage of the bomb from the 
Depct; 

(d) ifso, the details thereof; and 

(e)theactiontakenorpoposedtobetaksn 
against the guilty officials and also to check 
recurrence of such incidents ? 

THE MINISTER OF STATE IN THE MIN-
ISTRYOFDEFENCE(SHRI MAWKARJUN) 

(a) to (e) A minor explosion took place in 
PuIgaontown In March 1993. From the preIimi-
nary investigations carried out and on the basis 
of information obtained from the civil police 
authorities, although it is difficult, at this stage, 
to identity the precise nature andsouR:eofthe 
rnaserialwhichexploded, itdoesnctappeartobe 
bomb belonging to Central Ammunition Depot 
(CAD) PuIgaon.Alpossi)Ieseadymeaswes 
in all ammunition depots are takento prevent 
any theft of arms and ammunition. 

Drinking W .. PIobIem 

8269. KUMARI PUSt1PA DEVI SINGH: 
W. thePAlMEMINISTERbepieasedtostale: 

(a) whether the Govemmenthavesanc-
IionedsomeamooottoGowmmentofMacl1ya 
Pradesh to improYe the drinking waterproblem 
in the drought affected areas; 

(b) if so, the amount sanctioned; and 

(c) the steps taken to release the amount ? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF RURAL DEVELOPMENT (DE-
PARTMENT OF RURAL DEVELOPMENn 
(SHRI UTT AMBHAI H. PATEL) : (a) to (c) : A 
sum of As. 31. 54croreswasreleasedtoGov-
emmentofMadlyaPradeshdumg 1992-93for 
improving the drinking water problem in rural 
areas including drought affected areas. Asum 
ofRs.l0.60croreshasalsobeenreleasedas 
first instalment of funds under Accelerated Au-
raI Water Supply Programme for 1993-94. 




